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%/Cw:l s CSDM o

o Heard learned counsel for the

"S’VY ‘t-u V\“W,QA_ : partiES.
o o Issue notice on the Respondents
?r% dov Wl N adw

i . to show cause as to why the Contempt

. proceedings shall not be initiated

%«M 4w o O‘“‘Lﬂm "" "{iagainst the alleged contemnerse.

v j - l Returnable by four weeks. List
e INBY\ - ':
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In view of the corrizsndum

-ated 29,9.2004, placed on record

alcng with other connected papers
by Mr.A.Deb Roi, learned, Sr.C.G.-.C.
learned counsel for the apolic:ant
Mr.M.Chanda seeks to withdraw this
conlleipt petition.

The Contempt petiticn is accor-
dingly ‘allowed to be withdrawn and

‘the contempt notice is hersaby dis-

‘charged.
Meliber Vice«~Chairnan
.
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Contempt petition No. 9?27 /2004
In 0.4 No.413 of 2002.

In _the matter of

Sri G .K.Nalr & Drs.
g.. Petitioners.
~Varsug -

SrikN Mathur & Another

- -

In _the matter of

an application under section 17 of the

Administrative Tribunals act, 1985
) y) e .

praving for initiation of a Contempt

proceading against the alleged

contemnors  for non-compliance of 1 be

order dated 5.08.2003 passed in
0.A.No.413/2002 and orders dated
17.2.2004 and 20.2.2004 passed in M.P.
No. 121/2003 (0.A. No. 413/2002).

- And -

In the matter of

1. Sri G.K.Nair
Superintendent
Office of the Deputy Director
sensral, Géological Survay of

India, Morth Fastern Region
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Shillong.

gmt. K.Marbaniang
superintendent

0ffice of the Deputy Director
general, Geological survey of
India, North Eastern Region

shillong.

Smt. Sentimongla AC
superintendent

office of the Deputly Director
ceneral, Geological Survey of
Tndia,North Eastern Region

shillong.

Sri Tarit Ranjan Das
Superintendent

Office of the Deputy Director
General, Geological Survey of
India, North Eastern Ragion
Shillong.

fPetitioners

Srij.NMathur

pirector General
Geplogical Survey of India
27 J.L.Nehru Road

Caloutta-16

Sri’A.K“Bh&ndari

Deputy Director Gaeneral
Geological Survey of India
North Eastern Region
shillong-793005

Alleged Contemnors.
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The humble petitioners above named-

'iMolgit respectfully sheweth:-

.

S

That your petitioners approached this Hon’ble Tribunal
through 0O.A.No. 413/02 with the prayver that the
seniority of the petitioners be re-~fixed holdiﬁg'th@

DRPC held on 1.11.1997 instead of March 1998.

That the Hon’ble Tribunal after hearing the contentions
of  the parties was pleased to dispose of the
application vid@> order dated 25.08.2003 passed in
0.4.No 413 of 2002 directing the respondents as
follows:-

0On consideration of all the aspects of the
matter we, therefore, hold that for the ends of
Justice a direction needs to be issued to the
respondents Lo revise the seniority list by
antedating the date of DPC  Meeting to 1.11.1997
50 as to avold injustices to the applicants and
congider their case for promotion on the basis of
the DPC o 1.11.1997 as per rules. The respondents
arg directed to complete the above exercise as
garly as possible, preferably within ftwo months

from the date of receipt of the order.’

(Copy of the Judgment and order dated 25.08.2003

ig annexed hereto and marked as aAnnexure-I1).

That vyour petitioners on receipt of the said Jjudgment
and order dated 25.8.2003 approached the allegsd
contemnors for implememtatign submitted representations
an 15"09,200$, 25.09.2003, and 7.11.2003 to the alleged

contemners prayving for sarly implementation of the



Judgment and order dated 25.08.2003 passed in 0.4. No

413 of 2002.

{Copy of Lhe rapresentations dated
15.09,2005;25,09,2003 and 7.11.2003 are annexed

hereto and marked as Annexure-II series).

That the humble petitioners bag to state that more than
& (six) months time have passed since the passing of
the order buf the alleged contemnors have not. initiated
any action for implemantation of fhe | Judgment
&foresaid;

That it is stated Lhat the petitioners filed M.P. No.

121/2003 with a prayer for a direction from the
Hon’ble Tribunal to direct the alleged contemnors
@ither to gamgider the case of the petitioners for

promotion to the post of Administrative Officer in the
light of the Judgment and order passed by the Hon’ble
Tribunal in its Jjudgment and order dated 25.8.2003 or
to keep 4 posts of Administrative Officer vacéﬁt till
the impugned seniority list is revised. The Hon’ble
Tribunal was pleased issue notice to the alleged
contemnors as to why the praver of the petitioners

should not be granted. Unfortunately till date no reply

to the said show cause notice has been recelved.
Thaereafter the petitioners cameg  to learn from a
reliable source that without implementing the aforesaid

Judgment and order passed by th&‘Hon’bl& Tribunal the
alleged contemnors started the process for hblding DPC
on 23.2.2004 to consider the case of promotion for
the post of Administrative Officer without considering

the case of the present petitioners in spite of the



specific direction passed by the Hon’ble Tribunal in
0.A. No. 413 of 2002. The petitioners finding no other
alternative further submitted an additional statements
before the Hon’ble Tribunal in M.P. No. 121/2003 in
0.4. 413/2002 informing. the aforesaid position. On
hearing both the counsel of the parties The.Hon'ble
Tribunal was further pleased  to pass the following
orders on 17.2.2004 and 20.2.2004 o

“Heard Mr. M.Chanda, learnsd counsel for the
applicants on  the interim relief prayer. The
applicant Nos. 1,2,3 and 4 in 0.4. No. 413 of 2003
may also be considered in the DPC Meeting for the
post of Administrative Officer. Reply to be filed
within three weeks. \ ‘

The word “‘may’” in the fifth line of the
order dated 17.2.2004 stands modified to
“shall’’. This may be communicated to the
respondents.

Records has been placed at the instance of

the petitioners®’
Copy of the orders dated 17N2.2004 arnd 20.2.2004
are annexed as Annexure- III series.

That vyour petitioners state that in the meantime 9

months have already elapsed but the alleged contemnors

deliberately and willfully did not initiate any action
for dimplementation of the Judgment and Order dated
25u08=2003‘Da888d by this Hon’ble Tribunal in 0.A. No
413 of 2002 which amounts to Contempt of Court.
Therefore the Hon’ble Tribunal be pleased to initiate a

Contempt proceeding against the alleged contemnors for

willful violation of the order of the Hon’ble Tribunal



B

-

&

dated 25.08.2003 in 0.A.N0.413/2002 and further be
vleasead to ITMpOSEE punishment upon the alleged

contemnors in accordance with law.

Under the facts and circumstances ﬁtat@d’
above, thae Hon'ble Tribﬁnal be pleased to
initiate Comtempf proceeding against the
alleged Contemnors for willful non-compliance
ﬁf the orders dated 25.08.2003 in
, 0.4.N0.413/2002 and order dated 17.2.2003 and
20.2.2003 passed in M.P. No. 121/2003 (0.8.
No. 413/2002) and be pleased to impose
punishment upon the alleged contemnors in
accordance with law and further be pleased to
pass ary other order or orders as deemed fit
and proper by the Hon'ble Court.
and for this act of kindness the p@titimh@ga as

in duty bound shall ever pray}
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follows:

That

{, Sri Gopal Krishan Mair, aged aboutb

a8

AFFIDAVIT

YEIrS,

54
superintendent in the office of the Deputy

General Geological Survey of India, North

Region, Shillong, do hereby solemnly declare

T am one the petitioners in the above

contempt petition and as such I am well acqguainted

with the facts and clroumstances af the case and T
nave been duly authorized to swear thisg affida

on behalf of the others.

2. That the statement made in para 1 to 6 are Lrue to
my knowladge and halief and I have 1ot supkressad

Any material fact.

3. That this affidavit is made for the purpose of
Filing contempt petition bafore the Hon'ble
central Administrative Tribunal, Guwahati Bench
for non-compliance of the Hon’ble Tribunal’s order

dated 25.08.2003 passed in 0.A. Mo, 413/2002.

and I sign this affidavit on this 29th
day of May., 2004.

-

/¢V

-

Tdentified by “

y{gﬂk ﬂ/ﬂ” 4@ \&%\mw

“advoca

(G.K. NQIR)

Dep
iLqL&L&vz,namﬂyA chﬁmdw&”
ékﬁwaﬁ *%%qwug o Aaeladed



DRAFT CHARGE

Laid down before the Hon’ble central Administrative
Tribunal, Guwahati for initiating & contempt
proceading against the  contemnors for willful
digobedi@ncé and deliberate non-compliance of order of
the Hon’ble Tribunal dated 25.08.2003 passed in 0.4.No
413/2002 and to impose punishment upon the alleged
contemnors  for willful disobedience and deliberate
non-compliance of order dated 25.08.2003 and the
orders dated 17.2.2004 and 20.2.2002 passed in M.P.

No. 121/2003 by this Hon’ble Tribunal.



’ Annenese. «I -
L SN

Nl N

_ A IN THE CENTRAL ADMINISTRATIVE TRIBUNAL RNV
. : : GUWAHATI BENCH ‘

Original Application No.413 of 2002
Date of decision: This the 25th day of August 2003

The Hon'ble Mr Justice L.N. Chowdhury, Vice-Chairman
The Hon'ble Mr K.V. Prahaladan, Administrative Member

. Shri G.K. Nair

Smt K. Marbaniang

Smt Sentimongla Ao :
Shri Tarit Ranjan Das ....s.Applicants

Working as Superintendent in the
Office of the Deputy Director General,
Geological Survey of India,

North !'Eastern Reqion, Shillong.

, By Advocates Mr M. Chanda,
i Mr G.N. Chakraborty and Mr S. Ghosh.

D W N e
« e

- versus -

1. The Union of India, represented by
The Secretary to the Government of India.,
Ministry of Mines,
New Delhi.
2. The Director General
Geological Survey of India
27 J.L. Nehru Road,
Calcutta.
3. The Deputy Director General
Geological Survey of India,
North Eastern Region, .
Nongrim Hills, Shillong. .+.....Respondents

@ @ o e 00000000

O R D E R (ORAL)

The issue raised in this application pertains to
fixation ot seniority 1n the grade of Superintendent on
the strength of promotion made on the recommendation of

the Departmental Promotion Committee in the: following

p

Wihe”
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ci:cumstances:

The fogr applicants serving ﬁndér tH; respohdents
were promoted to the posﬁ of Superintendent on the‘basis
of a Departmental Promotion Committee (DPC for short)
megting jheld on 4.3.1998. In’ this applicatioﬁ the
aéplican;s contended that there was no justification for
not convfning the annual meeting of thé DéC right in
time and!thereby causing prejudice in their career. The
applicanés contended that:priorgto creclaSSificatio; of
posts iJ the Geological Survey of India the'poét of
Superintéhdent- was classified as Group RRTCY
(Ministegial). The reclassification of the posts based
on the revised norms of pay scale was notified Qide
letter No.3/1/99-M.I1 dated 8.6.2001 in which the VIp.cl>st

of Superintendent was reclassified as Group 'B' (Non

Gazetted). The criteria for eligibility /for promotion
from thé:cadre of Assistant and Stenographer Grade II to
cadre of Superintendent >are indicated in the
mént rules, which reads as follows:

i) From Assistant to Superintendent - 4 years

' service
as
Assistant

ii) From Steno Gr.II to Supdt. - 4 years

' ' serrvice
as Steno-
; . grapher.

i Gr.II.

The stenographer Gr.. II —and Assistants are
promoted to the post of Superintendent at 1:10
fprmula i.e. one post to the Steno Gr. II stream
and a post to the Assistant stream. In doing soy
out of each 10 posts of Superintendent the lst
post goes to the Steno Grade II and then‘the
remaining nine posts go to the Assistant Grade

and in that order the post Nos.l, 11 and 21 and

so on are meant for the Stenographer Grade Il and

in between are meant for the Assistants in the
// cadre of Superintendent.” :
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;j‘ Ek'Z. ’ The DPC ought to have been held 31multaneously.
. Instead there was delay in holdlng the DPC -in the N.E.
Region. The process for ‘promotlon to the post of
Superintendent for the vebaneies that arose'in'l997:was
initiated and DPC was held on 1.11.1997 in all the
reéibns éhroughout the country simultaneously,IWheréas
the DPC %or filling up the posts of Superintendent‘wa;
held in ghe N.E. Region in March 1998 only and puregént
to the recommendation of the DPC held in 'Marcn,'i998
the apbliéants were promoted.,The‘applicantVNOS.l;uéﬁand

3 were pested at Shillong, namely in the Headquarter'of

the  N.E.. Region and joined their promotional post

1nstantly on 12.3.1998, whlle the appllcant No.4 who was

)

posted at a remote station at Itanagar could 301n hlS

promotioqal post on 27.3.1998 after his release from the

post.ef ?tenographer Grade II'at Shillong. Due to the
aelay inE‘their promotion these épplicents, naturally
were'ple%ed down below in the All India seniority list.
vIt wes;aﬁso pleaded that seniority of Superintendents

e y o
4, $5b ‘Q;re qqplnmalned on All India basis in the Geological

% Y7y : =
' ?@py oﬁ India, computing the seniority on the basis of
vof app01ntment in the cadre of SUperintendent.

¢  £ the fact of that the posts were filled in all
v )N
'quu\bheff} 1Lns excluding the N. E. ‘Region by holdlng DPC on

‘u I
c”l.ll.199? the present appllcants of the N.E. Region

apprehend that they were likely to suffer loss in their
seniorit¢ in the matter of their promotion in future.

Accordingly the applicants ‘submitted representation
N Ve

- before the authority. The applicants in ;his application

laded | that their - seniority in the grade of

Superintendent is to be computed by taking into account

z

ASeececane
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as if DPC was held on 1.11.1997 instead of March 1998
and fix their seniority in the merged senlorlty list of
_Superintendents considering their seniority p051tion in
their respeetive' feeder Qrade, i.e. Assistant/
’Stenographer Grade I1I.
3. The respondente in the written statement opposed
the claim of the applicants and stated that'the process
of premotion by holding DPC was initiated right in time
only when promotional vacancies arose. In the.written
statement the respondents -lwnleaded that: four
Superintendents from the N.E. ﬁegion were offeren
promotion to the post of Administrative Officer vide
0.M. dated 5.11. 1997 on the recommendation of the DPC.
On their acceptance of the offer of promotlon and their
joining in the post of Admlnlstratlve of ficer, four
posts of Superintendent fell vacant in the N. E. Region

on lO.ll 1997, 11.11.1997, 17.11. 1997 and 19.11. 1997

respectlvely Accordingly steps were taken for convening

, 'a DPC for filling up the posts of Superlntendent that

vacant due O promotion  to the post of
rative Officer. On completion of the necessary
es the DPC was held on 4.3.1998 in which the
s were promoted tO the post of Superintendent.

‘Q% bndents stated that instructions for holding pPC

date throughout the country as a whole started on
3.7.2001. The ‘respondents further stated that since
Group ‘B! Non Gazetted posts as per revised
¢{assx£1catlon are treated as feeder grade for Group 'B'
Gazetted post: the DPC for promotlon from Non Gazetted

pOSt.eeseesss

A

romotion to the post of Superintendent on the same
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y?. . post to Group S4B' Gazetted post was aecided to be held
on the same date to tacilitate availability of equal
opportunity for all\vfot furtherance of their career
prospect. Accordingly by O.M.b dated 22.6.2001 it was
decided that henceforth all DPC for Group '‘B' - (Non
Gazetted) posts which are the feeder grade for Group 'B*
(Gazettea) posts would ‘be held on the same date
throughoLt Geological Survey of India as a whole. gtior
to reclasslflcatlon of posts in the Geologlcal Survey of
India the post of Superintendent was classified as Group
'c! (Mlhlsterxal). The respondents also asserted that

the reCruitment rules for promotion to the post of

Superlntendent env1sages 90% from the grade of Assistant

with four years regular service and 10% from the grade'

of Stepographer Grade II with four years regular
servicel The ratio-ot promotion was was 9:1. Denying the
contentaon ot the appl@cants for a common date for
holding of DPC, the respondents asserted that a common
date of holding DPC was initiated only from 3.7.2001
onwards on reclassification of the post. There was no

- 'AUMh\notlflcatlon issued. for holding a common DPC -~ on

S
‘ ?- ﬂ’ﬂrg/\ ‘
/% ,~ &,ll 1997 for promotion to the post of Superlntendent.

ngs ;espondents further stated that five posts of

| , :
éﬁrlntendent fell vacant in the N.E. Region, one

e \ " Ao

N
Wt Q"q\aeaob on  10.11.19w/,  11411.1997, 17.11.1997  and
&‘“Qm 3% ll 1997 due to the promotion of four Superintendents

to the post of Administrative qfficer and one post fell
vacant’ on 31.12.1997 due to retirehent of one
/Superintendent. After following due procedure, the DPC
meeting was held on‘4.3.l998. The respondents reiterated
that since there was no vacant post of Superlntendent as
on ,l;ll.l997. Therefore, the question of f1x1ng the

seniority of the applicants from 1.11.1997 did not arise-

e~
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4, We havevheard Mr M. Cnanda, learned couneel for
the applicants and Mr A. Deb Roy. learned Sr. c.G.S.C.
at length. Admittedly, the DPC for filling up the posts
of Superintendent was not held simultaneously. The DPC
in otheér places except the N.E. Region was held on
1.11.19?7'. The DPC for filling up the posts o£
Superin%endent in the N.E. Region was held in March
1998. Admittedly, the post of Superintendent is a feeder
post and an employee can aspire to ‘be an Administrative
Officer from the post of Superintendent. There is one
commonvseniority list of Superintendents on All India
level. Therefore,  date - of promotion  for - career
advancement is a crucial factor. The frequenoy of
holding DPC meeting is one of the essence of. good
administration in conformity with the policy laid down
\\\'he equality clause enshrined in the Constitution of
The Executive in its own wisdom also formulated a
po qu for holding DPC meeting frequently.. As per the
he appointing authority 1is to initiate action to
/up the -existing as well as the anticipated
ca&cies:well in advance of the expiry of thelpreviops
panei by oollecting relevant_documents for being placed
befo%e the DPC. Asv per one of the administrative
instructions DPC is;to be convened once in every yeary
if necessary on a fixed date; i.e lst April or May. The
Minietries/Departments are to lay down t ime schedule for
holding DPC under their controi_and need to monitor by

making one of their officers responsible for keeping a

watch over the various cadre authorities to ensure that
the& are held regularly- As per the scheme 2 vacancy

ig .to be filled 1in accordance. in acco:dange with

Lheecesoose
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the recruitment rules in torce on the date of Qacancy,
unless ruies'made subsequently have been expressly given
retrospecti?e effect. The department, as a mattef of
fact by its communication dated 28.11.2001 clarified
the;position and issued the following instructions:

"It has been decided to hold the DPC meeting
for promoticn to the post of Gr 'B' Non-Gazetted
post in the scale of Rs.5500-9000/- against the
resultant vacancies for the year 2001 arising out
of promotion/death, if any or any other unforseen
circumstances on 10th December, 2001 (Monday)
simultaneously all over India.

Since a common date for conveying D.P.C. in
the Gr. 'B' Non-Gazetted grade (which are the
feeder grade for Gr. 'B' Gazetted) has been fixed
in order to facilitate equal opportunity to all
for their furtherance of career prospect, all
Heads of Department of regions/Special Wings/
Training Instt are requested to hold the D.P.C.
on 10.12.2001 and take necessary action for
effecting promotions against the vacancies in
thelr respective region etc, if any."

The aforesaid policy was issued as a guidance to the
department to meet the rquirement of the equality clause

enjoined in Articles 14 and 16 of the Constitution.

5. As alluded earlier in the 1instant case the
vacancies of Superintendent from the N.E. Region also

surfaced in November 1997. The authority was.well aware

goﬁ November 1997 and promotion orders of the

t,

. o ) i
mpnfscpftlve Officers were 1issued as far back  as
'.\ )"/.’ RS .

4 7. “ircumé es there was no
yé&/;9 , In the circumstanc

fﬁggificatioh for not holding the DPC for filling up
th sts of Superintendent fn ﬁhe-N.E.,Region also és
on 1.11.1997, The delay in holding bPC in the instant
case, on thekface of the vacancies resulted in delayed

promotion of these applicants, which in its turn affected

!’

B & ¢ W
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in their inter se senlorlty
6. on consideration of all the aspects of the matter
that for. the ends ot justice a

way therelore. hold

pe issued tO the rospondenta to

direction needs LO .
y _list.k bY..ant.e edatin

revise the‘seniorit g-the.date of DPC

0 1.11.1997 so a cegto the

s to avoid injusti

meeting t
promotion on the

ider their case for

applicants'and cons
pasis of the DPC on 1.11.1997 as per ruies; The
the above exercise

/— ]
respondents are directed to complete
as eafly-as possible, preferably within two months from

che date of receipt of the order.
The application is allowed tO the extent
Saicated. There shall, howevér, be no order as tO

v \ |

e e
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The Director General,
Geological Survey of India,
27, Jawaharial Nehru Road,
Kolkata - 700 016.

[Attn. : Shri A.S. Senthi Vadivel, AO Gr-I (Law Officer)]
(Through proper channel)

Sub :. Prayer for immediate rmplementatlon of the Judgement and order dated
25/08/03 passed by the Hon'ble Central Admmlstratlve Trrbunal in OA
No.413/2002 . v

Sir,

Being aggneved by the decision of ho!dmg DPC for ptomotlon to the post of
Supenntendent in the month of March, 1998 mstead of November, _1997 I had approached the
Hon’bie CAT through OA No.413/2002. The said OA has been dlsposed of by the Hon'ble
Tribunal after. hearmg the arguments of the learned counsel of both srdes and dlrected to
revise the Semor ity list of the Superintendent wrthm two months. A certlﬂed copy of the

Judgement and order referred to above is enclosed for your ready reference and early action.

Thanking you,

Yours farthfully,

lsteon

Encl. : As above. : | (Shl‘l G.K. Nair)

é\p | Supenntendent
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To, Dated the 25" day of September. 2003

The Director General,
Geological Survey of India,
-27,J.L. Nehru Road,
Calcutta - 76

P . ( Through Proper Channel )

Sub: (i)  Prayer for implentation of Judgement and order dated 25.8.03
' passed in O.A. No. - 413 /02 ( G.K.Nair & ors. Vs. U01 & Ors
by the Hon'ble C.A.T., Guwahati Bench. (i) Discripancies in
the All Seniority list published as on 31.12.01.

Respectecj Sir,

Being aggrieved by the action / inaction in holding the DPC in the month of March
1998 instead of November' 97, approached the Hon'ble C.A.T. through OA No. - 413 /02,
The said OA was disposed of on 25.8.03 after hearing both the counsel of the parties. The
Hon'ble Tribunal was pleased to direct to revise the Seniority list by antedating the date of
DPC meeting on 1.11.97 as per Rules within a period of two months.

In v:iew of the above, | am to inform you that | joined as,stehogcapher Gr.ll on
4.1:1984 and my case for promotion to the post of Supdt was considered in the month of

- March 1998 following. the promotion of Sri S.Das Roy to the post of Admn.Officer who

was also 6romoted to the cadre of Supdt from Stenographer Grade Il: Needless to
mention here that Sri Das Roy joined as A.O w.e.f. 20.11.1997. As such my promotion to
the post of !Supdt. should be treated w.e.f 20.11.1997 since promotion from Stenographer
Gr.ll to Supdt. is made post based from the year 1997. But in the seniority list for Supdt.
published a:s on 31.12.01 my name was wrongly placed at Serial No. 80. In the Regional
seniority list alsq my seniority position' was wrongly shown at SI. No. 5. -

It is| relevant to mention here that | was sent ontd'eputatio'n with effect from

+1.8.1998 t0/31.8.2002 and during that time | was not provided any seniority list either in Al

India basis or Regional basis and very recently | came to learn that my seniority has been

* shown wrongly in: the All India Seniority List ‘as well as in the Regional Seniority List.

Besides the';se. in the All India Seniority List of Superintendent it is seen that my name has
been wrongly placed at Serial Number 80 although | have joined ‘to the ‘post of
Superintendent on 27.3.1998 but it is surprising that serial number 61 onwards all have
joined to the post of Superintendent later than me but their names have shown above me.
It is pertinent to mention here that 1 had submitted a representation on 24.9.1998 for
fixation of my correct seniority in the cadre of Superintendent and the same was
addressed to the Dy. Director General, N.E.R. but neither my seniority has been fixed

correctly nonthe same has been replied for. -

A copy of the representation dated 24.9.1998 is enclosed.
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, Undfer.'.the-f_acts and circumstances stated above, it is requested to you to Kiridly
implement the judgment and order dated. 25.8.2003 and- revise the seniority list of

Superintendent within two months as indicated in the judgment. As already stated above -

that in the All India Seniority List my name has been wrongly shown at serial No. 80
showing theé juniors above me, it is requested you to refix my- seniority to the post of

Superintendent in the All India Seniority list holding my date of promotion with effect from

20.11.1997 jinstead of 27.3.1998 in the light of the directives made in the judgment and

order dated, 25.8.2003. 1t is further requested that my seniority position in the Regional

seniority list may also be refixed holding my date of promotion w.e.f.20.11.1997 against
the post of Sri S.Das Roy (already promoted to the post: of Admn. Officer w.e.f.
20.11.1997) who was initially promoted to the post Superintendent from. Stenographer
Grade Il in N.E.R, considering the DPC meeting held on. 1.11.1997 in téerms of the
judgment and order referred to above. ltis also requested to hold the D.P.C.Meeting for
_consideration of the post of Administrative Officer from the cadre of Superintendent ‘only
after the re '%ast of the impugned seniority list for Superintendent already published on All
_ \

india basis in terms of the judgment and order referred to above. o

A cértified copy of the Judgment and order dated 25.8:2003, seniority list of

, Supérintendpnt on all India basis published'as on 31.12.2001 and the Regional Seniority

List published as on 31.12.2002 are enclosed for your ready referehce., .

An early action in this regard is solicited:

Yours faithfully,
Enclo : As stated above . A
- ' : - .. (Tarit Ranjan Das)
| , o ~ Superintendent
- . Drilling Division, . -
GSI, NER, Shillong

Copy fbr’wafded for inforrhation‘and necé_ssa'ry'_action to:

1.~ TheDeputy Director General, GSI, NER, Shillong.

t

{ _ ' e
- T i V05

A o X7 a5
(Tarit Ranjan Das)

- Superintendent,
 Drilling Division.
GSI, NER, Shillong
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To
The Dlrcctor Goncral
Geologlcal Survey of India’ \ o
27, J.L.Nehru Road - o -
. Kolkata -~ 700016. :

(Through proper chan_nel)‘

Sub:- /1\nt1 dating of seniority in the post of Superlntendent with reference to
. the judgement by the Hon'ble Central " Adminlstratlve Tribunal
Guwahatl vide O.A. No. 413/2002 _ _

Ref:- My letter no. Nil, dated 15-09-2003.

Sir, |

- With due respects I wodld like to state that, further to my earlier
application dated 15-09- 2003 (copy enclosed for your: ready reference) on
the above mentioned subject under reference, 1 further- bring:to your kind
notice that I was at SI.No. 1 In the Reglonal Senlorlty (copy. enclosed) in the
feéder cadre as Assistant for the promotion to the post of Superintendent.
The post fell vacant on 10-11-1997 as Shri Hari Ram, Superlntendent
recelved the charge as Administratlve Officer. o .

Hence, it.is requested that my promotxon to the post of Superintendent '

may km‘dly be considered for antedating with effect from 10-11- 1997 SO as
to avold injustlce to me and my- future career prospects *

, Therefore, it ss requested that the gradatlon list of Supeﬂntendent may
kindly be récasted: as per the Central Administrative’ Tribunal, Guwahati

Bench directives dated 25-08-2003 ih O.A. No. 413/2002 before holding the

DPC for the next promotlon to the post of Admlnistratlve Offlcer

In| this connectlon, I shall be highly obllged lf the case is settled
lmmedlately at your earliest convenience.

grateful to you.

Enclo: 1. Copy of letter dated 15 09 2003
2. Copy of seniority Ilst

You-rs"fféithfuny

g

( G K. NAIR )
Super;ntendent
GSI,'NER

PR SPREY |y

' Dated, 07-11-2003

Thanklng you. and for which act of your klndness, I shall remaln ever



To,

The Director General,

Geological Survey of India,
. 27, Jawahartlal Nehru Road,

Kolkata 700 016.

. [Attn Shn A.S. Senthi Vadwel AO G-I (Law Offlcer)]
(Through proper channel)

Sub : Praver for Immed!ate Implementation of the Judgement and order dated
T 25/08/03 passed by the Hon'ble Central Admlmstrative Tribunal in OA
No.413/2002 ‘

- Sir, - ' v : , , : '

Beling aggneved by the decision of hmding DPC for promotlon to the post of
Superintendent in the month of March, 1998 instead of November, 1997 I had approached the
Hon’ble CAT through OA No. 413/2002. The said OA has been disposed of by the Hon'ble

Tribunal after hearing the arguments of the 1earncd counsel of both sxdes and d!rcctcd to
revise the Seniority hst of the Supenntendent wuthm two months A certrfled copy of the

Judgement and order referred to above is enciosed for your ready reference and early action.

Thanking you,

 Youys fait fully,
Encl. : As above. . , (Snit. | .'-Marbm?/ &

- Superintendent.

1
I

N

N

i




| Dated 07-11- 2003 ’)5)‘
To
The Director General
Geological Survey of India
27 J.L.Nehru Road '

: Kolkata - 700016.
v i

(ThrOugh proper channel)

SRS —

|

| Sub Anti dating of seniority in the post of . Superintendent wlth reference to
' the judgement by the - Hon'ble Central - Admlnlstrative Tribunal,
Guwahatl vide O.A. No. 413/2002 »

Ref:-- My’E-letter no. Nil, dated 15-09-2003,‘

Sir,

With due respects, I would like to state that further to my earlier
appiication dated 15-09-2003 (copy encloséd for your ready reference) on
the above mentioned subject under reference, 1 further bring to your kind
notice that I was at SI.No. 2 in the Regional Semorlty (copy. enclosed) in the
feeder cadre as Assistant for the promotion to the post of: Superintendent
The post feII vacant on 11-11-1997 as Smt. M. Kharmawlong, Superlntendent
received the charge as Administrative Officer.

o Hence, itis requested that my promotion to the post of Superintendent '
may klndly be considered for antedating with effect from 11- 11 1997 SO as
to avoid m;ustrce to me and my future career prospects

, Therefore, it is requested that the gradation list of Supermtendent may
. kindly be [recasted as per the Central Adminlstrative Tribunal, Guwahati

Bench direlctlves dated 25-08-2003 in O.A. No. 413/2002 before holdmg the -
DPC forthe next promotion to the post of Administrative Offlcer

- In this connection 1 shall’ be highly obliged if the case is settled
immediately at your earliest convemence :

Thanking you and for. which act of your kindness, I shail remain ever
-'grateful to you : : -

Enclo: 1. Copy of letter dated 15-09-2003.
2. Copy of seniority list. .

|

i

!

l
!
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!

MARBANIANG ) t j
Supermtendent ‘
GSI, NER i
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(/Ml/se petition Noi 421 /200%@,4.1//@/2009

Contempt petition No: /
_ méview applecation No /
Name of the Applecant(s): 97‘ @; K N X/@"f )
Name of the hfaspondant(s); (] - v Z—OV‘Q
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I:;cat‘e for the Respondat - C QCC

Advocate for the Applecan

1 qu )
\ -.Of 'the Hegistry E ‘date . ‘k - Oxder of the Trlbunal
Lt g
“17.2. 2004 : Preeanc ‘Hon'ble Mr K.v. FLaisew——-
L Adminiacrative ‘Member
R Heard Mr M. Chanda, learned
Cxdnaeon oappless oo e counsel for the applicants on the
. bt e _ , : interim - relief / pr;yer. ‘The

""’apincant 'uoe.l,z,a “and 4 iun
. 9.A, No.413 of 2002 may also be
_t—:d;azd'e;ed in the DPC Méeting for:

..the. post of Adminiattaciée officer.

- Reply to be filed within three

. weeks.
List 1ic on 10.3.04.

Sc?l__

Member
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Advocate for the AR lecant-— MIL 04/’\'" 95
I's P C.,) N MY’L/"L”@——\
Advvcate for the hespondat -
Lot 54,,.. . C 49‘ C \
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1. . 1 20,2.2004 .. . The word “may' in the £iftn line’
’%~'{?'”"/*f“.l —_— " of the order dated 17.2,2004 stands, modi-
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fied to ‘#ghail", This may be communicated {

to the respondants. N
-Records has been placed at the

1nstance of the petitioners. ,
T st 1t on 10.3. 2004 as already

fixed.
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N geneh |  Contempt Petition No. :23/2004
Guwithed 2 =1 in Original Application No. 413/02
Shri G.K. Nair & Ors. - — Applicants

Versus

Shri A K. Bhandari

Deputy Director General,

Geological Survey of India,

North Eastern Region, Shillong — Respondent No.2

And

IN THE MATTER OF :

An Affidavit for and on behalf of Respondent No. 2

| , Shri-A.K. Bhandari, son of Prem Gopal Bhandari, working as Deputy Director

General, Geological Survey of India, North Eastern Region, Shillong do hereby solemnly affirm

and states as follows :

That | am the Respondent No. 2 in the Contempt Petition and have gone through the
aforesaid contempt petition filed by the applicants have understood the contents thereof

and | am well acquainted with the facts and circumstances of the case based on records.

That the Respondent No. 2 begs to submit that on receipt of the Judgment and order
dated 25.08.2003 of Hon’ble Central Administrative Tribunal, Guwahati Bench in Origihal
Application No. 413/2002 and legal opinion thereof from the Sr.C.G.S.C. the matter was
referred to the legal branch, Kolkata for the decision in the matter. Subsequently, the
legal branch, Kolkata suggested to prefer an appeal against the said order dated
25.08.2003 immediately to decide the question of law in the subject matter and
accordingly an appgal has been preferred before the Hon'ble Gauhati High Court,
Shillong Bench, Shillong and the Petition has been registered as W.P. (C) No. 321 (SH)

qa.

5. C

Q &, T+ Gulsheli Buatd

& C. C
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2003 and a copy of the Petition has already been handed over to the Counsel of the
‘Applicants (in O.A. No. 413/2002) as there was Caveat Application for and on behalf of
the applicénts. The appeal has been preferred and registered on 11.11.2003 in Shillong
Bench of the Hon'ble Gauhati High Court, Shil'long . And as such theuapplicants are well

/ aware,:of the fact of the appeal filed before the Hon'ble Gauhati High Court, Shillong . -
Bench., Shillong. Since, the filing of the Writ Petition before the Division Bench, the

Hon'ble Gauhati High Court, Shillong Bench is not sitting.

That with regard to the statement made in Para 1 and 2, the answering Respondent

No. 2 has no comments being matter of records.

That with regard to the Statement made in Para 3 of the Application, the Respondent
No. 2 begs to s_ubmft that as advised by the Legal Branch, Kolkata for holding revised
DPC of Superintendent, the Respondents No. 2 immediately took ,'action to review the
DPC held on 4.3.1998 for considering promotion to the post of Shperintendent . The

review DPC was accordingly held on 21.1. 2004, for effective notional promotion from
- * AR T TR

the date of occurrence of vacancies to the post of Superintendent in NER. All the

applicants in the subject Original Application were accordingly considered by the review

Qgg_cﬂT,L;ey were recommended to give notional promotion from the date occurrence of

vacancies to the post of Superintendent in NER ie. on 10.11.1997, 11.11.1997,

B s e ——r

17.11.1997 and 19.11.1997 respectively. The minutes of the review DPC dated

| 21.1.2004 was sent to Legal Branch, Kolkata on 22.1.2994 for preparing the provisional

- revised seniority list of Superintendent on all India basis as the post of Superintendent is
in feeder grade for next promotion to the post of Administrative Officer Gr. Il. . The
provisiénal seniority list of Superintendént post of Geological Survey of India was -
prep:»ared at Kolkata and all the applicants were placed in the list recorhmended with

inter se seniority position based on their seniority in the feeder grade. The provisional
e

seniority list of _Superintendent post was _circulated, vide letter No. 1677 SP/A-
230J11/1 /CHQ/Supdts./2000/15-A, dated 06.7.2004 and a copy of the same was served

and receiy,_ed,by,the.each.applieants-—oﬁ%&mmgm. Hence the allegation that the
"alleged contemner has not initiated action for implementation of the Judgement dated
25.08.2003 is far from truth. On the contrary, the office has taken all necessary action for

implementation of the Judgement of the Hon'ble Tribunal.
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A copy of the letter No. 1677 SP/A-23011/1/CHQ/Supdts./2000/15-A, dated

416.7.2004 is enclosed and marked as Annexure- L

That wnth regard to the statement made in Para 4, the departmental posmon has already .

been explained as above in response to averment made agamst Para-3 of -the

application.

That with regard to the statement made in Para-5, the allegation that the department

was contemplatlng to hold DPC on 23. 02 2004 to consider the case of promotion to the

e ]

post of Administrative Officer Gr. Il without considering the name of the petitioners is
utterly baseless and mischievous with a view to misleading the Hon'ble Tribunal. In fact

no DPC has been held to consider promotion to the post of Administrative Officer Gr. Il

| till date and no date has yet been fixed for the same.

That with regard to the averment made by the petitioners in para-6 of the application, the
answering respondent humbly submits that as has already been mentioned above in
reply to para 34 in the Contempt Application, the department, has already taken

necessary action to hold review DPC for reviewing the DPC recommendations of

431998 by antedating the date of DPC meeting to 1.11.1997 and considering -

promotion of all the applicants to the post of Superintendent accordingly. The
im;}lementation of the Hon'ble Tribunal order was thus completed on 21.1.2004, as
dejfailed in the preceding paras. Thus the allegation of deliberate and willful inaction an
the part of the Départment with regard to implementation of the judgement/order dated
2?.08.2003 passed by the Hon'ble Tribunal in Original Application No. 413/2002 is
u&erly false, baseless and malicious with thel sole intention of misleading the Hon'ble

Tribunal for seeking undue personal gains. As the operative part of the court order under--

para 6, directed the respondent to revise the seniority list by antedating the date of DPC

‘ ground or cause of action lies for lnmatmg this contempt petmon

That the answering Respondent No. 2 humbly submits he has the highest regard for
the orders of the Hon'ble Tribunal, and, as ever duty bound, had already complied with
the order dated 25.08.2003, passed by the Hon'ble Tribunal. However, in due course of

performing the official duties, any act or deed, or things which as per the opinioh of the
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Hon'ble Tribunal may amount to violation of order passed by the Hon'’ble Tribunal, then

" the Respondent No. 2, tenders unconditional apology for the same, being not intentional

or willful on the part of the answering Respondent.

That saves and except what are the matters of records and save what are expressly
admitted herein each and every allegations and contents made therein in the contempt

petition are denied.

That the statement made in Para _/, »7, f /C‘\ 7 are true to my knowledge and

the paragraph made in 2 ¢ are being matters of record and rest are my

humble submission before this Hon'ble Tribunal.

(. *.%EWK%%M&, '

99 ‘E!ﬁ'&m/ Deputy Dircctor Generd
ARl ‘{é's‘vm '\’Té&TUT/(icnlogicul Survey of lndia
gaeR @/Nnnh Fastern Region "
Rren/shiiong-793003
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: . To - . ‘
. #ﬁ‘ﬂﬁm o L}/” The sr. Dy, birector General/
bt Frou Dy. DPirector General,
"\  Dx.DIRECTOR GENERAL (Personner) Geological gurvey of India,
; o Guoroaicat Survky or Inota ERO/WRO/COGXJ. h’ing/’l‘raining
' . 27, J.L.Nehru Road.

. Instt,/NRO/AMSE Wing/Marine

! . . , Wing /NERG/srRo/CRO,

P o Kolkata/Jaipur/Hyderabad/Lucknow/
e . Eangalore/shilldng/Magpur,

2 . The Officer-in~€harge.
Section-~ / Divigion,
) . Central Headquarters,
Geological survey of India,
Kolkata,

‘sub ¢ The provisional Seniority List of Superintendent posta
of Geological Survey of India ag on 31.12.2002, B

The provisional All India senlo
working under various regions (includin
Of India as on 31,12,2002 is encleosed,

- This may please be brought to the notice of all the concerned
staff working undeyx your for their information, Comments on inaccurqe—
cies, if any, may be sent to the undersingad vithin one month from
the date of issue of this letter,

; In the absence of any’intimation within
v it will be preszued that the seniority assiogned
Lo given are correct and accepted by the incumbents
t -

concerned,
vj':{ - | . | ///CZOﬁ& 5{F7 B
_ ik . , ( 5./ ROY )

rity List of Superintedent |
g of CHQ) of Geological survey

the stipulatea Qate,
@nd particulars ag

. o ‘ Administrative Officer
Vo s o F for Dy. Director Ceneral(p),
Ne, /A=23911/1/CHQ(suodt , )/2000/154, Dat@ 1
Copy for information to :
1. The Secretary General, GSIEA/GSISU, Kolkata.

The, Secretary General, GSIEs(822),S%minary Hills, Nagpur,

The General secrstary, GSIEﬁ/GSISU/GSIEA(BZZ). Kolkata,

( 5. pas rOY )

Administrative Officep ™ ™= -—
for Dy. Director General (p).
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GEOLOGICAL SURVEY OF INDIA ‘é‘.{j
) Merged Seniority List of Superintz=ndent (Provisional) 1
As on 31.12.2002 &
Name of the post : Superintendent . " Scale of pay : Rs.5500-175-9000/- Total No. of past : 153 r‘:
CSL T i Ref Educational Date of | Datcof Date of Date of i Pmt.apptt. _J Office to ;5
i Nos. 1o qualification birth commmeo- | Joininz contenuous |  Post LeDate of i which at %
: NAME spl. cement of | GSlazd | apptttothe | “apptt prescnt Remarks 3
! Roster continuous| its anzd- | Gr. Of Foooox attached 20
} i Govt. liary cquivalent ! ' ! >
[ scrvices | scrvices | Gr. counting| | .‘.‘%
i : for sentonty N
i o 5
L 2 3 ‘I 3 6 7 8 9. 10 11 12 &R
T 1 TSR G Sharma T HS 121247 [ 11.0769 | 11.0759 [23.0497 |Assistant | 11.09.86 | WRO | S
- i (AN) ' .
{ 2. | Sha L. R Namawani - H.S. 16.0947 111.0769 | 11.0759 |24.0497 | Assistant | 11.09.86 | WRO |
1 — (AN) | 5
t 3. : Shri B. B. Likhar I'sT _jsscC. 151251 §27.0075 | 27.0175 |210497 |LD.C. ~ 1011279 |CRO i
! 4. ! ShriP. P Astadikapalakan! - SS.LC 02.06.52 130.04.73 [30.04.73 [02.0597 | Steno.Gr.ll | 230178 ; SRO 3
' 5. [ Smt Pand BalaSikder [ SC_ [SS.C. (030148 | 180975 | 18.09.75 [ 050597 |UD.C.  -124.02.87 | CHQ 3
6. | Shn Saiil. Chaerice |- " IB.Com.(Hons) 07.01.64 | 281188 |28.1138 | 050597 |Steno.Gr.Il 109.099] |CHQ ;
:_7. i Shn Bikram Sah ST | Matric ~0i.0746 101.01.65 [01.01.65 131.0397 UD.C. 01.09.79 ; ERO ; g
t 8. ] ShriA C Gorge Kumy | - SSLC. - 250552 1260473 | 260475 |09.0697 |LDC. 01.12.79 | Tr.Instt. ! =
i 9. i Smut Mm Purkayavastha | - B.A. 09.0348 1 06.09.75 | 06.09.75 | 09.0797 - |[U.D.C. 13.01.78 |NRO L. I S
. 10._| Shri Skvam Kumar ST |P.UC. 100497 [01.01.70 |280757 [280797 |LD.C. 011279 ;SRO o 4
i 11. | Shni Shib Ranjan Das - H.S., Hindi 03.0432 101.0769 '] 01.0769 [OLOR9T |U.D.C. , 24.02.87 | CHQ | !
: Pragya ! ’ ' | o !
¢ 12. ] Smt. Sandnya Rani SC~ TB/A. Hindi 26.1052 | 06.12.71 | 06.12.71 | 280897 [LDC. | 0L1279 | CHQ .
A F_Maiumdcr _ Pragva i - { ] S -
i 13 | Shri $. P. Ghosh - B.Com.(Part-ll " 13.04.49 [30.01.73 [30.01.75 1211097 JUD.C. [ 24.02.87 | CHQ
S Hindi Pragva_ A _— — f
14. 1 Shri T. K Basu Chowdbury - B.A. 06.09.45 ] 19.05.64 | 19.05.64 | 30.09.97 | Assistant__j 11.12.84 | Marinc Winy il
115, 'St K N Achana - 1 SS.C 180647 | 13.12.65 | 15.1255 |21.1097 | UDC.  124.0287 | CHQ L C
- V16, | Shr Daunau Mukherjee | - Class-X 10.1054 112.08.76 | 12.08.76 |21.1097 |[LD.C. F011279 T CHQ ;
o 17 1Shd G K Nair - HSLC 12.0247 106.0974 | 060934 | 101197 _{LD.C. 23.01.78 | NER
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1 18, I'Sme. K. Marbaniang ST B.A. 28.0950 [12.0874 1120874 111197 T do- 01.12.79 | NER
«119. | Shri T. R. Das - IBA. 011058 ]04.01.84 | 04.01.84 | 17.11.97 7 | Steno.Gr.Il | 01.04.88 | NER
~~120. | Shri Sentimongia Ao ST HS.L.C 010556 1231274 231274 [19.1197 /[ L.D.C |01.1279 | NER
21. | Shd A. M. Purohit - . IHSSC. 24.0944 1 03.07.65 [05.07.65 | 201197 UD.C. - |01.09.79 | CRO
22. | Shri Kishan Singh - I'H.S. 121246 | 15.0769 | 15.07.69 |2611.97 Assistant 11.07.96 | WRO
23. | Shri Monigopal Das i< TBA 160844 1 08.07.64 | 08.07.64 [06.0198 |LDC. 01.10.65 | ERO
R 24. | Shri H. K. Mazari - - Matric, Hindi | 26.0843 | 23.01.62 [23.01.62 | 18.12.97 U.D.C. 09.12.71 | NRO
~ N : } Pragva i }
R 25, | Shri Pradip Kr. Ghosh - Class-X 02.0146 121.06.71 [21.06.71 |19.12.97 T.0. 22.01.78 | CHQ
26. | Miss Pritikana Taran - - B.A. 17.08.48 | 18.08.71 | 18.08.7]1 [19.12.97 LD.C. 01.12.79 | CHQ
@{;g.w. 27. | Shri Gagancndra Nath - B.Com. 19.08.52 | 15.12.71 [ 15.12.71 [ 191297 |LD.C, 01.1279 | CHQ
Y Ghosh : ' : '
g;. 28. | Smt. Sushama Mondal SC |SScC. ' 18.01.50 | 15,1271 |15.12.71 [19.12.97 -do- 01.12.79 | CHQ
%3 (Biswas) ) A L _ .
g; 249. | Shri Prabir Roy - H.S. L 19.08.54 151271 |15.12.71 [19.12.97 | -do- 01.12.79 | CHO
30, { ShriN. C. Saha |SC | B.Com. 20,0148 1.17.00.73 [17.01.73 [ 19.12.97 T.0. 01.12.79 | CHQ
31. ! Shri Asit Kr: Das 4 - P.U. 01.0943 101.0272 | 01.02.72 119.12.97 L.D.C. 01.12.79 | CHQ 1
& 32. | Smt. Sikha Bhattacharjee | - P.U. 22,0847 101.08.72 | 01.08.72 ]19.1297 | -do- 01.12.79 | CHO j
- |33, | Shn G. B. Maskc - Matric 01.0744 130.10.63 ]30.10.63 |01.01.98 JUD.C. 01.08.84 | AMSE Win
1 %.‘mwb(/ 34. [ Shri L. S. Ngaihte ST |BA, 01.03.54 | 23.12.74 |23.12.74 [01.01.98 /] LDC.. 01.12.79 | NER
: . 35. | ShriR. D.Ravinder | SC | B.Com. 14.09.52 113.02.76 [ 13.02.76 | 01.01.98 |LD.C. 01.12.89 | Tr. Instt.
| 36. | Smt. Kamalesh Mathotra | - BA 25.02.41 1100369 |10.03.69 | 03.0298 -do- 01.12.79 -] NRO
37. | Shri S. M. Mchrotra - |IBA 24.0643 [22.01.63 | 22.01.63 [ 03.02.98 -do- 01.09.79 | NRO
38. | Smt. Indujcrath - IMA 23.12.55 [23.05.85 | 23.05.85 | 16.02.98 Assistant | U1.04.88 | NRO
39. | Shri Madan Kr. Bharti | SC | B.A. 02.06.6% | 08.09.89 | 08.09.89 | 24.04.98 Steno.Gr.Il | 08.09.9]1 | ClHQ
40. | Smt. Mahamaya - [ BA.(Part-]) 31.0847 | 05.02.72 | 05.02.72 | 24.04.9% LD.C. 01.12.79 | CHQ
Chakraborty . A 4
. 41. | Smt Mamdta Bardhan |- - |HS. 103.0653 |14.0872 | 14.08.72 |24.04.98 T.0. 23.01.78 | CHQ
Z 42. | Smt. Sikha'Gupta HE B.A.(Part-I) 02.04.52 | 18.08.72 | 18.08.72 | 24.04.98 T.O. 23.01.78 | CHQ
43. [ Shri Nitai Ch. Das SC | PpPU. 01.0845 119.08.72 | 19.08.72 [ 24.04.98 T.0. 23.01.78 | CHQ
44. | Shri Irshad Hussain - M.a,LLB,BL. | 01.0343 119.01.63 | 19.01.63 | 29.04.98 UDC 01.09.79 | NRO
45. | Shri Dilip Kr. Hait - B.Com. 07.02.51 |24.01.73 [24.01.73 | 30.04.98 LD.C. 01.12.79 | CHQ
46. | Shri Manabendra Saha SC |SF 1180148 113.09.72 | 13.09.72- |-30.04-98- | T.O. 23.01.78 CHQ S
, : ' ‘ o S : Contd topage 3/ .
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47. | Smt. Kalpana Mukhcxjrec - B.A. 06.05.51 [01.09.72 01.09.72 - 30.04.98 LT_O 23,0178 | CHQ
48. | Smt. Suchita Mitra - Passcd Class-X 31.07.52 16.08.72 | 16.08.72 30.04.98 | TO. 23.01.78 CHQ
49. | Shd Gopal Ch. Bancree | - P U. 15.08.49 105.09.72 05.09.72 30.04.98_\&0_ 23.01.78 CHQ
50. | Smt. Bibha Ran; Kar SC S.S.C., Hindi 06.1145 | 01.12.72 01.12.72 06.05.98 ~ILDLC. 01.12.79 | CHQ

Pragya ‘ . .
51. { Shri Diptendra Nath Maitrd - B.A, Hindi 14.0948 | 17.01.73 17.01.73 | 14.05.98 -do- 01.12.79 | CHQ

] Pragva ’ . : ' |
52. | Shn M. B. G. Tilok - SS.LC. 04.04.44 | 10.04.63 10.04.63 | 27.0598 UDC. 1010979 | SRO
353. | Smt. K. Shah . - 1 B.Com. 29.08.49 109.127 09.12.71 |12.0698 | -do- 09.01.85 [ WRD
34. | Shri Nanu Tal Mecna ST |HS. 020146 220172 [22.01.72 12.06.98 T.O. 23.01.78 | WRO
55. | ShriS .S, Chopra - | Matric 020143 [ 220262 22.02.62 [19.0898 UDb.C 01.09.79 | NRO
56. | Shri Babu Laj Sharma - Higher '16.0748 [ 07.07.72 07.07.72 | 21.08.98 1 UD.C. 09.01.85 | WRO
7 i Secondary : .
57. | Dr. D. D. Sharma - H.S. 17.02.50 07.07.72 {07.07.72 21.08.98 UD.C. 09.01.85" | WRO
: (AN) '
58 | Smt V. Anthony - SS.LC. 06.03.53 | 21.07.75 21.02.75 | 23.09.98 Steno.Gr.Il | 01.03.83 WRO
] ' (AN) ] :
59. | Shn K. Gurunm;my - M.Com., 08.06.49 | 19.11.69 19.11.69 | 07.1098 L.ID.C. 01.12.79 | SRO
, Diploma in Labour Laws .| (AN) {AN) '

60. | Shri Saswata Chatterjee - B.A. 02.12.46 | 18.10.65 18.10.65 | 04.1298 UDL. 01.09.79 | ERO
61. | Shri A. Whirttekar - Matric 26.04.43 {23.09.03 123.09.63 |04.07.0] U.n.C. 01.08.834 | AMSE
62. | Shn S. Nandakumar - H.S, 150844 103.09.72 03.09.72 1 03.07.01 Uu.nDn.C. 01.08.84 | AMSFE
63. | Shri Sarwan Ram SC Matric 10.12.43 | 07.05.64 07.05.64 10.07.0} -do- 01.09.79 | NRO
64. | Shri Alok Nath Lahin |- BA. 05.11.43 04.07.64 | 04.07 64 03.07.01 U.D.C. 01.09.79 | ERO
65. 1 Shn Radhey Shyvam Soni | - Secondary 03.1149 | 10.07.72 10.07.72 03.07.01 ~do- 09.01.85 | WRO

School .
66. | Shri Sita Ram Sharma - | High School 01.03.48 | 07.07.72 07.07.72 | 03.07.01 -do- 19.07.85 | WRO
67. | Shn B. M. Gandh; - High School 08.0948 | 07.07.72 07.07.72 103.0701 -do- 19.07.85 | WRO
638. | Shri R. L. Yadav - IHS - 03.10.48 | 07.0772 07.07.72 | 03.07.01 -do- 19.07.85 | WRO

Contd. to page 4/
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69. | Shri Ram Lal - 11, SC Secondary 01.0547 ]07.07.72 | 07.07.72 [ 03.07.01 -do- 19.07.88 | WRO
~ { S/o Shri Jov Kishan School '
70. | Shri R. N. Paswan SC SS.E. 01.0145 | 18.01.64 | 18.01.64 | 03.07.01 -do- 01.09.79 | ERO
\//71. Shri R. C. Boro ST HSL.C, 30.11.48 127.09.76 |27.0976 | 03.07.01 LD.C 01.12.79 | NER
e Hindi Pragya ) )
. 72. | Shr B. Vijaykumar - H.S.C. ' 22.0949 [19.11.69 | 19.11.69 08.09.01 | do- 01.1279 | SRO
‘j 73. | Shri M. Krishna 1 ST H.S.C. 16.06.49 [20.06.73 | 20.06.73 03.07.01 T.O. 23.01.78 | SRO
¢ Ghitwy V] 74. | Smt. Veronica Kharshiing | ST | B.A (st Year) ] 07.07.53 03.06.7¢ | 03.06.76 ] 030701 __|LDC. 01.1279 | NER
75. | Shri S. K. Banerjee - B.Com, 06.09.46 | 28.10.65 | 28.10.65 | 03.07.01. | -do- 01.09.79 .{ ERO
{.76. | Shr N. Chattopadhyay - SF. 26.0544 | 24.08.73 -| 24.08.73 03.07.01 Steno.GrIIl | 23.01.78 | ERO
77. | Shri Mahadev Chakraborty] - S.F. 31.07.44 | 18.06.65 | 18.06.65 | 03.07.01 | U.D.C. 01.09.79 | ERO
78. | Smt. Saraswati Sarkar SC University 03.03.45 | 15.01.73 | 15.01.73 [03.07.01 LD.C. 01.12.79 | CHQ
, . Entrance Exam.(Arts) - : b ' :
179. | Shri Amitava Bhowmik | - B.A. 14.01.51 [22.01.73 [22.01.73 | 03.07.01 -do- 01.12.79 | CHQ
80. | Smt. Chitra Roy - B.A.(Part-]) 16.03.48 |22.01.73 [22.00.73 | 03.07.01 -do- 01.1271% | CHOQ
81. | Shri Amiya Kr. Roy - B.A., Hindi 24.0443 | 13.05.63 | 143.0563 | 03.07.01 UD.C. 11.12.84 | Marinc Wing
' Pracva : : '
82. | Shni Jahar Kanti Dhar - B.Com,, Hindi | 06.09.51 | 01.09.75 | 01.09.75 03.07.01 Steno.Gr.AIl | 24.02.87 | CHQ
: Pragya (AN) (AN) -
‘. 83. | Shri Sujal Kanti Sen - BA,LLB, 12.01.53 | 22.01.73 [22.01.73 | 03.07.01 LD.C. - 01.12.79 | CHQ
D) Hindi Praveen -
Y 84. | Shri Ramananda Dutta - H.S., H. Pragya £7.0246 | 18.01.73 | 18.01.73 | 03.07.01 -do- 01.12.79 | CHQ
L. 85. | Shri Arun Kr. Bose - B.Com (Part-I) | 04.01.54 | 22.01.73 22.01.73 1 03.07.01 -do- 011279 | CHQ
86. | Shri Dibyendu - B.Com,, Hindi ~ 05.12.55 09.04.76  09.04.76 03.07.01 ~do- 01.12.79 | CHQ
: Chattopadhyay Praveen, Particicipated jn 3% orientation Programme on Rescrvation for SC/ST
: in 1984, conducted by ISTM. Participated in the workshop on Pension concucted
by ISTM in 1998. , : :
87. | Shii Arun Kr. Das - B.Com. 12.0352 [18.01.73 18.01.73 | 03.07.01 -do- 01.12.79 | CHQ
. 88. | Shri Jagadish Rabidas SC S.S.C., Hindi 31.0145 | 01.03.71 | 01.03.71 03.07.01 -do- 01.12.79 | CHQ
' Typewriting
89. | Shri Dipak Kr. Ghosh - B.A,, Hindi 220145 103.07.63 |03.67.63 | 03.07.01 ubD.C. 28.01.87 | Coal Wing
' : ] Pragya ) 1
90. | Smt. Sabita Addy { SC B.A,, Hindi 151052 | 13.03.74 | 13,03.74 | 03.07.01 L.D.C. 01.12.79 | CHQ
Pragya
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91. | Shri Suhrid Kr. Hazra SC B.Sc. 04.12.45 120.01.73 |20.01.73- 1 03.07.01 UDC. 28.01.87 | Coal Wing
92. | Shri Shikh Farid | - S.S.C. 13.06.43 |29,03.63 | 29.03.63 | 03.0701 -do- 01.09.79 | CRO
93. | Shri U. N. Fanibhare ST B.Com.(I), 01.09.57 | 17.02.82 | 17.02.82 | 03.07.01 LD.C 01.04.38 | CRO
: ; v Hindi Pragya
94. | Shn D. T. Assudani - Inter - 20,1045 | 10.08.65 | 10.08.65 | 03.07.01 U.D.C. 01.09.79 | CRO
95. { Shn Sanjib Kr. Mitra Roy | - B.Com. 01,0643 109.10.64 | 09.10.64 | 03.07.01 -do- 28.01.87 | Coal Wing
96. | Shri V. P. Burade - B.A. 20.09.43 | 08.04.63 [ 01.09.75 |03.07.01 U.D.C. 01.09.79 | CRO
(AN) (AN) : .
97. | Shr P. M. Chandra Sckhar| - B.Com. 05.07.57 | 28.03.83 |28.03.83 | 03.07.01 L.D.C. 01.02.86 | Tr. Instt.
98. | Shri K. Jagannadh Rao -~ |BA. 08.08.56 | 24.03.83 |24.03.83 |03.0701 | <do- 01.02.86 | Tr. Instt.
99. | Shri James Tirkey ST LA 10.09.55 -1 07.04.83 | 07.04.83 | 03.07.01 -do- 28.01.87 | Coal Wing
_100.| Shri P. K. Shinde ST S.S.C. 01.07.60 |06.02.82 |06.02.82 |03.08.01 -do- 01.04.88 | CRO
101.| Shri N. Lalitha - SS.LC. 15.0245 | 06.11.65 | 06.11.65 | 08.08.01 Cost Clerk | 17.01.68 | SRO
_ (AN) (AN) :
102.} Smt. Radha Jyothi ST |SSLC. 12.0549 106.03.76 | 06.03.76 | 01.10.0] LDC. 01.12.79 | SRO
103.| Shri K. R. Puspa - B.A. 20.09.30 {26.05.71 [26.05.71 |03.12.01 -do- . 23.01.78 | SRO
104.] Md. Sarward Mohiuddin | - H.S.C. 01.0544 116.07.71 [16.07.71 | 15.02.02 T.0. 23.01.78 | SRO
105.} Shri E. Prakash Rao SC | Matric 02.0549 105.05.72 | 05.05.72 | 04.09.01 LD.C 01.12.79 | SRO
106.{ Shri B. Ramanarayana SC | Intcrmediate 06.01,52 | 06.09.73 {06.09.73 | 04.09.01 -do- ¢1.12.79 | SRO
107.{ Smt. Kalvani Bhattacharjed SC B.Sc.(Dist.) 07.09.50 | 06.03.74 | 06.03.74 | 11.0901 -do- 01.12.79 | CHQ
108 | Shri S.C. Bansal - A. 25.0944 |15.01.63 [ 150163 | 05.10.01 U.D.C. 01.09.79 | NRO
109.| Shri G. N. Soy ST B.A. 14.0849 [30.04.71 [30.04.71 |03.12.01 L.D.C. 01.12.79 | ERO
110.] Smt. Goury Ghosh - B.Sc. 14.01.55 120.05.75 |20.05.75 | 10.12.01 Steno.Gr.111 ] 28.01.37 | Coal Wing
111.] Shr T. Bharali - P.U, Hindi 29.12.52 [ 04.11.78 | 04.11.78 | 11.12.01 LD.C. 01.04.88 | NER
Pragya
112.| Shri Dalewe Paswet ST |SSLC. 20.06.54 |20.04.85 | 20.04.85 | 07.01.02 L.D.C. 01.08.84 | AMSE Wing
113.] Shri A. K. Dey - P.U. 115.0244 [220754 [22.0364 | 28.01.02 UD.C. 01.09.79 | ERO
114./ Shri A. K. Jain - Matric 10.0646 | 15.04.71 | 15.04.71 | 01.02.02 UD.C. 01.09.79 | NRO
115.| Shri Radha Ballav Das - ‘B.Sc., 15.11.48 |20.01.73 [20.01.73 | 01.02.02 LDC. 01.12.79 | CHQ
‘ Hindi Pragya :
116.] Shri P.B. Gajbhiyc SC _|SS.C 17.04.46 |28.06.73 | 28.06.73 | 01.02.02 L.D.C. 01.12.79 | CRO
117.| Shri D. N. Singh - Intcr 01.0443 | 11.04.63 | 11.04.63 |04.02.02 |UD.C. 101.09.79 [ NRO
118.{ Shr'S. C. Jain - 1.SC. 30.06.43 {01.10.63 [01.10.63 | 01.02.02 LDC. 01.12.79 | NRO
119.] Smt. Varghesc John - S.S.LC. 04.06.47 | 14.06.72 [ 14.06.72 [ 15.02.02 LD.C. 01.12.79 | SRO

D tem e e ey

. 3
Contd. to page 6/
AN
[ Y
ANV

P e i e e

it e i ko

A RPN AR TR
[PTRSPRRTORE PP RD WU

Ayl

Suou R e ot
e 5w Sy
R B PRI .
- -.‘-1‘3-“-'.:-4.-‘.4...#.-
[} . L. PRI

TR R




/(’1":‘_,_-4.::;.':—‘ .

et 8 b St 1 Tt

B e I

PRNPRRTHATRS S IR BE O 2

' = )
7 Page - 6
120.] Shri R. P. Sinha - Matric 27.0743 [02.12.63 [02.12.63 | 27.02.02 UDC. 01.09.79 | ERO
121.] Shri Ashoke Kr. Biswas | SC P.U. 27.03.43 | 02.01.65 | 02.01.65 {01.03.02. |[UDLC. 12.12.84 | Marinc Wing
‘ - | (AN) (AN) - : :
122.| Smt. Puspa Chowdhury | - BA., 21.1247 130.01.73 |30.01.73 | 01.03.02 LD.C. 01.12.79 | CHQ
Hindi Pragya SRR,
123.] Shri Shiba Prasad Dutta | - B.Com 01.12.48 [24.01.73 [24.01.73 101.03.02 LD.C. 01.12.79 | CHQ
124.] Shri Satycn Banerjee - | B.Com.,, 15.01.43 [ 06.01.64 {06.01.64 [01.0502 - [UDC. 28.01.83 | Coal Wing
, Hindi Pragya : ‘ ' a
[ 125 | Shri P. P. Kunte . SS.C. 10.04.44 | 19.07.63 | 19.07.63 |01.03,02 UDC. 1010979 | CRO
126.] Shri Kanak Rn. Saha - | P.U., Hindi 01.04.51 [ 17.01.73 |17.01.73 ]01.05.02 LD.C. { 011279 | CHQ
Pravcen | : - : ) ’
127.1 hri Anil Ch. Das SC | B.Com 07.01.48 [27.01.73 [27..01.73 1 01.05.02 UDC. 28.07.87 | Coal Wing
128.] Shri T.M. Venkatalakshmi | - 'SS.C. 10.11.49 1 16.02.72 | 16.02.72 [01.05.02 LD.C. 01.1279 | SRO
129 | Shn Pradyot Kr. Addy - B.Corm, 05.11.49 |22.01.73 ]22.01.73 [03.06.02 |LDC. ~ 01.12.79 | CHQ
Hindi Praveen . L
: 130.| Shri Pradip Kr. Paul - B.Com, 01.02.50 | 26.11.73 |26.11.73 | 03.06.02 UDC. 28.01.87 | Coal Wing
: Hindi Pragya : .
i
131.] Shr Gopal Kr. Gupta - B.Com. 24.03.52 |22.01.73 [22.01.73 | 03.06.02 L.D.C. 01.12.79 | CHQ
132.{ Shri S. L. Batra - Matric 01.08.47 | 04.06.58| 04.0668 | 10,0602 LDC. 01.12.79 | NRO
133.] Shri S. K. Arora - B.A. 23.11.43 | 30.08.63 | 30.08.63 [01.07.02 L.D.C. 0:.10.67 | NRO
134.] Shri Phool Singh SC [ Matric 03.06.46 |02,01.71 [02.01.71 {29.01.02 LDC 1011279 | NRO
135.] Shri Sahib Din 8C B.Com. 1021047 [21.03.70 | 21.03.70 | 01.07.02 LD.C. 01.12.79 | NRO
. . 136.] Shri V. Balan - SS.LC. 107.0446 | 17.04.73 {17.04.73 {02.07.02 LD.C. 01.12.79 [ SRO .
‘ . (AN) {AN)
137.] Shri Makhan Lal - S.F., Hindi 18.08.44 [ 19.01.73 | 19.01.73 |30.08.02 LD.C. 01.12.79 | CHQ
| . Kamuakar Pragya ’
! 138 | Shri Dhiraj Kr. Chatterjec | - SF. 30.12.53 | 09.03.77 |09.03.77 | 13.09.02 Steno.Grll | 24.0287 | CHQ |
. ‘ Hindi Pragya '
1 139.] Shri Subhas Ch. Bose - B.Sc. 05.04.60 | 14.07.82 | 14.07.82 | 04.10.02 Steno.GrII | 24.0287 | CHQ
140.{ Smt. Ratna Naha - PU. 30.01.46 | 02.02.73 | 02.02.73 | 16.09.02 LD.C. 01.12.79 | CIHQ
{ 141.] Shri Hiralal Roy - H.S., 09.04.52 | 10.12.82 | 10.12.82 | 13.09.02 L.D.C. 24.02.87 | CHQ
: ' - N Hindi Pragya '
142.] Sha S. P. Taiwade SC |HSS.C. 01.07.44 |30.08.73 | 30.08:73 | 13:09:102 LD.C. 01.12.79 .| CRO
' : Contd. to page 7/ ;
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143.} Shri Biswanath Chatterjee | - PU, ' 02.0146 |19.01.73 [ 19.01.73 011002 "TuDLC. » 28.03.87 | Coal Wing ) . i ?f'i
Hindi Pragya , ' ; ! i
144.| Smt. Asha Dhugia, SC [HSE.= 30.0850 |26.06.71 | 26.06.71 | 03.10.02 10 23.01.78 | NRO CE 5
145.] Smt. Niva Chatterjoe - P.U, 16.11.48 119.01.73 | 19.01.73 | 04.1002 LD C 01.12.79 | CHQ S £
. Hindi Pragya : L ‘ . o
146.{ Shri E. Anjaiah ~ H.S.E.(MP) 15.06.50 [ 01.06.69 | 01.0669 16.10.02 UD.C. { 12.12.84 | AMSE Wing {
147.) Shri T, S. Markam | ST HSSC.. {31.12.50 {08.03.83 [ 08.03.83 02.12.02 LD.C. 1 01.04.88 | CRO ] g ;
A ' ] ' | (AN) (AN) I : , fode
148. Shri Dchiram Kalita - HS.L.C, 13.07.54 |01.11.78 0L1178 109.12.02 L.D.C. 01.04.88 | NER A %
149.| Shri Ratnesh Prasad - |Tnter(Sc) 05.05.70 ]04.01.91 [04.0151 | 26.12.02 | Stono.Gr 1l | 040193 T CRO b
150.| Shri G. K. Borah [~ HSLT, 01.0347 1OL1L.78 [ OLI178 [ 26.12.02  [LDC. 010488 | NER o
' : Hindi Pragya .- ' : N . &
I51.] Smt. Annapuma Dey SC B« 126.0849 122.0676 | 22.06.76. | 26.1202 | UDC. 28.01.87 | Coal Wing
' _ LN (AN) i
152.{ Shn K. S. Challamma - SS.LC. ' 12.05.49 21.08.73 |21.08.73 27.12.02 U.DC. 12.12.84 | AMSE Win:
NOTE : The Seniority list is Provisional subject to the outcome of the Writ Petition filed in the High ‘
Court, Guwahati under Article 226 of the Constitution challenging the judgeinent order
of the the Hon’blé CAT, Guwahati Bench in the case of Shri G. K. Nair & orthers in the - o
OA No. 413/2002.- -
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